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 (v)  Statement  No.  XX  ॥  Part  of  Eighth  Session,  1987  [Placed

 (vi)

 (vii)

 (viii)

 (ix)

 (x)

 (xi)

 (i)

 (ii)

 in  Library  See  No.  LT  1212/90]

 Statement  No.  XIX  Ninth  Session,  1987  [Placed  in  Library
 See  No.  LT  1213/90]

 Statement  No.  XVIl  Tenth  Session,  1988  [Placed  in  Library
 See  No.  LT  1214/90]  Eighth  Lok  Sabha

 Statement  No.  XIll  Eleventh  Session,  1988  [Placed  in

 Library  See  No.  LT  1215/90]

 Statement  No.  X  Twelfth  Session,  1988  [Placed  in  Library
 See  No.  LT  1206/90]

 Statement  No.  IX  Thirteen  Session,  1989  [Placed  in

 Library  See  No.  LT  1217/90]

 Statement  No.  IV  Fourteen  Session,  1989  [Placed  in

 Library  See  No.  LT  1218/90]

 Statement  No.  VI  First  Session,  1989  [Placed  in  Library
 -

 See  No.  LT  1219/90]
 Ninth  Lok  Sabha

 Statement  No.  {il  Second  Session,  199C  [Placed  in  Library
 See  No.  LT  1220/90]

 13.50-1/2  hrs.

 ESTIMATES  COMMITTEE
 Eighth  and  Tenth  Reports

 [English]

 SHRI  HANNAN  MOLLAH  (Uluberia):  |
 beg  to  pr

 1.

 esent  the  following  Reports:—

 Eighth  Report  (Hindi  and  English
 versions)  of  Estimates  Committee
 on  action  taken  by  Government  on
 the  recommendations  contained  in
 the  82nd  Report  of  the  Committee
 (Eighth  Lok  Sabha)  on  the  Ministry
 of  information  and  Broadcasting—
 AIR  and  Doordarshan.

 Tenth  Report  (Hindi  and  English
 versions)  of  Estimates  Committee
 on  action  taken  by  Government  on
 the  recommendations  contained  in
 the  83rd  Report  of  the  Committee

 (Eighth  Lok  Sabha)  on  the  Ministry
 of  Information  and  Broadcasting—
 Films  Division.

 13.51  hrs

 [English]

 ELECTION  TO  COMMITTEE
 Public  Undertakings  Committee

 SHRI  BASUDEB  ACHARIA  (Bankura):
 |  beg  to  move:

 “Thatthis  House do  recommendto  Rajya
 Sabha  that  Rajya  Sabha  do  agree  to  nomi-
 nate  two  members  from  Rajya  Sabha  to
 associate  with  the  Committee  on  Public
 Undertakings  of  this  House  for  the  unexpired
 portion  of  the  term  of  the  Committee  ending
 on  30  April,  1991  vice  Shri  Virendra  Verma
 ceased  to  be  a  member  of  Rajya  Sabha  on
 his  appointment  as  a  Governor  and  Dr.  G.

 Vijaya  Mohan  Reddy  resigned  from  the
 Committee  and  do  communicate  to  this
 House  from  the  Committee  and  do  commu-
 nicate  to  this  House  the  names  of  the
 members  so  nominated  by  Rajya  Sabha.”

 MR.  SPEAKER:  The  question  is:

 “That  this  House  do  recommend  10

 Rajya  Sabha  that  Rajya  Sabha  do  agree  to

 nominate  two  members  from  Rajya  Sabhato

 associate  with  the  Committee  on  Public


